CENTRAL ADMINISTRATIVE TRIBUNAL
" ERNAKULAM BENCH

0.A.N0.71/06 & O.A.114/06

Thursday this the 29" day of March 2007
CORAM:

HON'BLE MRS.SATHINAIR, VICE CHAIRMAN

- HON'BLE DR.K.B.S.RAJAN, JUDICIAL MEMBER

Q.A.No.71/06

1. N.Chandrasekharan Nair,
SC N0.95104,
Working as HVD 'B/,
TOMF. LPSC, VMC,
ISRO, Thiruvananthapuram. ~

2. V.Sasi,
SC No.27016,
- Working as HVD 'B',
TOMF. LPSC, VMC, -
ISRO, Thiruvananthapuram.

3. R.Gopalakrishna Pillai,
SC No0.21850,
Working as HVD 'B’,
- TOMF. LPSC, VMC,
ISRO, Thiruvananthapuram.

4. E.T.Parameswaran,
SC No.24637,
Working as HVD 'C’,
TOMF. LPSC, VMC,
ISRO, Thiruvananthapuram.

5. R.Ramachandran Nair,
- SC No0.25588,
Working as HVD 'B',
TOMF. LPSC, VMC,
ISRO, Thiruvananthapuram.

6. V.Prabhakaran,
SC No0.24641,
Working as HVD 'B',
TOMF. LPSC, VMC,
ISRO, Thiruvananthapuram.

7. - P.Balakrishnan Nair,
5C N0.20754,
Working as HVD 'B',
TOMF. LPSEC, VMC,
ISRO, Thiruvananthapuram.
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Morking as ﬁ\f: ‘B
_ "‘ij\fr f L PSC, VMC,

i&}%\'O f,he,ruvanani;hapuram,' R
S Gopalakrishnan Nair,

. ND 21854 %,

\f\mn«: ng as HYD'B

TOMF. LPSC, \:NC .
%E:R\.') mi Uvas :amnapuram.

N. K wewanmam
B0 No.17e24, ,
VWaorking as H\/,, B’
TOMF, ;._”SC x/‘viC
ISRO, ﬂiruvnbantmpmqm.

1. MK Prabh akae’aﬂ,

S0 No. 24844
I HVDRY
TOMF. L ; C&C, VMC,
1SRG, Thiruy 3&@"’?&%:’@%.

{By Advocate Mr M.Rajagopalan)

1. The Director,

Lim%{i Eropuision Sysiems Q.'*n‘tre;
f"
i

l"\{

iSO “*Jaamma%a Thiruva

2. The Directo
Vikram mr"«bs‘sa; Spa e J nire (V53C)
Thumba, Thiruvananthanuram.

3. The Cmirmm % Secretary,
indian Space Research Qrganisation (13
Antariksh Bhavan, New B.E.L.Road, Ban

Ministry of Science &Tmmm g
(E%y Advocate Mr.T.P M.lorahim Khan,SCGSC)
O.A114/06

Sunny Xavier,
03 No 27017
CHVD'R, TOME,
Liguid Propugsson System Centre
15RO, T.rlvarndrum . :

-(Byﬁdvocéte Mr. M Ra agopalan)’

4. Union of muazep.eaeniem by the Se ret'zrv
¥, Ne
I




S Versus AT

1. The Director, : "
~ Liquid Propulsion Systems Centre
" |SRO, Valiamala, Thlruvananthapuram

2. . The Director,
Vikram Sarabhai Spaoe Centre (VSSC)
Thumba Thlruvananthapuram LR
3. 'The Charrman & Secretary, , o
- Indian Space Research Organisation (ISRO)
Antariksh Bhavan, New B E L. Road =
Banga\ore -

4. . .Union of Indra represented by the Secretary,
Mmlstry of Scrence & Technology, New Delhr

(By Advocate MrT, P M Jbrahim Khan sceso) | _-_" R yﬁ;'» ;;%‘ e

i
ha )‘

These apphoat:ons havrng been heard on’ 29‘*‘ March 2007 the B

Tribunal on the same day dehvered the fonowmg DIV

Srrt

ORDER

HON'BLE MRS SATHI NAIR VICE CHAIRMAN

SR,
Al

- It is submitted by the counse| for the apphoants that the relref orayed L :

.Respondents . .}

for in these apphoatrons has been granted He has produced a Ietter to i

that effect rssued by the Department of Space dated 15‘*‘ February 2007 |n .
respeot of the apphcant in O A.71/06 and stated thatl similar orders have

been issued to other appllcants also Hence these O! As are drsmlssed as ‘

infructuous. - R A = ;
|

(Dated the 29* day of March 2007)

J 3

e o e s o s — [ S SRS SIS

TKB.SRAIAN | B
JUDICIAL MEMBER

SATHI NA!R
VICE CHAIRMAN
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